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Programme for Rural Housing

239, SHRI ZAINUL BASHER:

SHR] JANARDHANA POO.
JARY:

Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether any programme has
been undertaken by Government for
the housing of rural population; and

(b) if so, the detailg thereof?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) Housing is a state subject
and the primary responsibility for
catering to this need rests with
the State’ Governments. The Sixth
Five Year Plan provides for allot-
ment of house  sites and also for
construction assistance for the rural
landless workers under the Minimum
Needs Programme. It also con-
tains provision for social hous.
ing schemes. The Housing and Urban
Development Corporation also finances
Rural Housing Schemes sponsored by
the State Governments and their agen.
cies, Besides, funds are made avail-
able to the State Government from
th LIC, GIC and the Scheduled Com-
mercial Banks,

(b) The detailg of these schemes are
given in the attached statement.

Statement

(A) Rural Houge Sites-cum-Housge
Construction Scheme for Landless
Workers.

The Sixth Five Year Plan envisages
coverage in the matter of provision of
house sites of all the 14.5 million esti-
mated eligible rural landless workers
families by 1985. 7.7 rhillion families
were covered before the commence-
ment of the Plan, The remaining 8.8
miliion families will be covered during
the Plan period—19080—85. The Plan
alsp aims at providing construction as.
sistance to 3.6 million eligible families,

(B) HOUSING AND URBAN DEVE-
LOPEMENT CORPORATION:

During the Sixth Plan period, the
HUDCO is expected to invest Rs, 600
croreg for housing. 15 per cent of this
provision is to be invested for housing
schemeg for economically weaker sec-
tions of the society in the rural areas.
Till 31st July 1881 the HUDCO has
sanctioneq 101 rural housing schemes
with the loan commitment of Rs, 53,96
croreg against the project cost of Rs.
12978 crores for comstruction of
8,72,851 dwelling units,

(C) LIC and GIC Funds,

During 1980-81 an amount of Rs. 44
crores was allocated to the States
from the LIC fundg of which Rs. 10
croreg were reserved for Rural Hous-
ing Schemes. From the GIC funds the
State Governments were allocated Rs,
18,5 crores which were entirely meant
for the Economically Weaker Sections
and Rural Housing,

(D) Scheduled Commercial Banks.

A sum of Rs. 100 crores hag been
earmarked from the funds of the sche-
duled commercial banks for financing
housing activities during 1881,

Amount Provided to Construct Houses
in Small Towns

#221, SHRI K. MALLANNA: Will the
Minister of WORKS AND HOUSING
be pleased to state:

(a) whether Union Government have
provided some money to construct
houses in Centra] Sector as well as in
the State Sectors in Small towuns with
certain population to relieve the bur-
den of big cities during the Sixth five
Year Plan; and

(b) if so, the details regarding the
amount provided for in thig scheme in
Central as well ag in state sectors?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
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HOUSING (SHRI BHISHMA NARAIN
SINGH): (a) No, Sir. However, under
Urban Development, Central assistance
is provided on a matching basis upto
Rs, 40 lakhs for the Integrated Deve-
lopment of Small and Medium towns
with a population upto j lakh. The
components eligible for Central assist-
ance under this Scheme include among
other things, acquisition and develop-
ment of land for residential purposes;
and sites and services with or without
core housing. In the State Sector,
under different Social Housing Schemes
there are provisions for house cons-
truction for different income categories
in rural as well as urban areas irres-
pective of the size of the population.

(b). For the Sixth Plan, in the Central
Sector under urban development, an
amount of Rs. 96 crores has been pro-
vided for the Scheme of Integrated
Development of Small and Medium
towns. This amount can be supple-
mented by the States out of the funds
provided in the State Sector for Urbap
Development for which an amount of
Rs. 422.83 croreg has been provided in
the Sixth Plan.

Selling of Wheat to Private Traders
by Punjab MARKFED

2001. SHRI VIJAY KUMAR
YADAV:
SHRI RAJESH KUMAR
SINGH:
SHRI JAGPAL SINGH:

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government are aware
that Punjab MARKFED sold one lakh
quintals of wheat to a private trader at
a time when Prime Minister was mak-
ing efforts to ensure greater procure-
ment of wheat;

(b) if so, the detafls;

(¢) whether Government have taken
up the issue with the Punjab Govern-
ment; and

(d) 12 go, the details thereol?
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THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(KUMARI KAMLA KUMARI):
(a) and (b). According to the
report received from the Punjab
Government no wheat out of the pro-
duce marketed during current 1981-82
rabi season has been sold by the Pun-
jab MARKFED to any private party.
However, it sold 3500 tonnes of Karnal
bunt affected wheat purchased in April.
May, 1979 to a private company in
March-April 1981.

(c) and (d). Do not arise.
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